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® in crore)

Year Food Subsidy Released

FCI States Total
2014-15 91995.35 21175.81 113171.16
2015-16 112000.00 22919.00 134919.00
2016-17 103334.61%* 27338.35 130672.96*
2017-18 101981.69** 38000.00 139981.69**

*Includes NSSF loan of ¥ 25,000 crore to FCI.
**Includes NSSF loan of ¥ 40,000 crore to FCI.

(b) Construction of godowns and silos for the storage of Central Pool Stock of
foodgrains post procurement is done by Food Corporation of India (FCI), Central
Warehousing Corporation (CWC) and State Governments/Agencies through Private
Entrepreneurs Guarantee (PEG) Scheme, Central Sector Scheme and construction of
steel silos.

During the last four financial years., i.e. 2014-15 to 2017-18, a total capacity of
29.97 LMT of godowns and silos has been completed by FCI and State Governments/
Agencies under these schemes.

(c) Number of cases where departmental action has been initiated by Vigilance

Wing of FCI against the employees for various irregularities are as follows:—

Year Downgradation/Damage of stocks
Major Minor
2015 11 15
2016 0 8
2017 1 18
2018 7 12

Making PDS public friendly

680. DR. ASHOK BAIJPAI: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether Government is aware that due to inbuilt problems of Public
Distribution System (PDS), beneficiaries are still not getting due advantage of the
scheme;

(b) if so, whether Government has any plan to improve and restructure the PDS
to make it public friendly, and

(c) if so, the details thercof?
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THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) to (c) The
National Food Security Act, 2013 (NFSA) has been implemented in all States/UTs,
inter alia the Act entitles up to 75% of the rural and 50% of the urban population,
covering nearly two-third of the country’s population (about 81.34 crore persons, as
percensus 2011), to receive highly subsidized foodgrains through Public Distribution
System (PDS) under two categories viz. Antyodaya Anna Yojana (AAY) and Priority
Households (PHH).

The AAY households are entitled to receive 35 kg. of foodgrains per household
per month, whereas, the Priority households are entitled to receive 5 kg. of foodgrains
per person per month, at the Central Issue Prices of ¥ 1/2/3 per kg. for Coarse-
grains/Wheat/Rice respectively.

To modernize and bring more transparency in the functioning of PDS, the
Central Government in association with all State/UT Governments is implementing
a scheme on “End-to-End Computerization of Public Distribution System (PDS)
Operations” under which digitization of ration cards has been completed in all States/
UTs, transparency portals and facility for online grievance redressal/toll-free helpline
numbers are implemented in all States/UTs, online allocation of foodgrains up to all
Fair Price Shops (FPSs) has been implemented in all States/UTs, except in two UTs
which have opted for DBT cash transfer scheme.

Further to identify duplicate/ineligible ration cards/beneficiaries and to enable
‘rightful targeting of food subsidy’ the available Aadhaar numbers of beneficiaries
are also being seeded by the States/UTs with the ration cards. At present, nearly
85.57% ration cards have been seeded with Aadhaar numbers of at least one member
of the beneficiary household at national level. Also, more than 3.88 lakh out of
5.33 lakh FPSs have been automated across the country by using electronic Point
of Sale (ePoS) devices.

Besides, a new Central Sector Scheme "Integrated Management of Public Distribution
System (IM-PDS)" is being implemented for achieving national level portability of

ration card holders to lift the entitled foodgrains from anywhere in the country.
Starvation deaths

681. PROF. MANOJ KUMAR JHA: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether many households are excluded from the Public Distribution System
as ration card quotas are based on the 2011 Census, if so, whether Government has

prepared any plan to tackle this issue;



